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* [REQUIREMENT OF YARN   BY HAND-LOOMS 
WORKING IN BIHAR 

•287. SHRI KISHORI RAM: Will ihe Minister 
of COMMERCE AND INDUSTRY be pleased to 
state the quantity of yarn required by the 
handlooms working Bihar at present?] 

 
THE MINISTER OF COMMERCE (SHRI N. 
KANUNGO): 48,000 bales of 400 lbs. each, per 
annum.] 

STATE       GOVERNMENTS'       PROPOSALS 
FOR PLAN PROGRAMME FOR THE YEAR  

1958-59. 

•288. SHRI A. V. KUNHAMBU: Will the 
Minister of PLANNING be pleased to state: 

(a) whether the Planning Commission has 
called upon the State Governments to submit 
their proposals for Plan Programme for the 
year 1958-59 by the end of November, 1957; 

(b) if so, whether all the State Governments 
have submitted their proposals; and 

(c) what is the schedule fixed fer the 
finalisation of the Plan Programme for the 
year 1958-59? 

THE DEPUTY MINISTER OF PLANNING 
(SHRI S. N. MISHRA): (a) Yes, Sir. 

(b) No, Sir, 

(c) Discussions with the States should 
conclude by the end of January 1958.. The 
Annual Budgets for 1958-59 will include the 
agreed provisions for the various 
programmes. 

t[ ] English   translation. 

SHRI A. V. KUNHAMBU: May I know, Sir, 
whether in calling upon the State 
Governments to submit their proposals for 
1958-59 the Planning Commission have given 
any indication regarding the so called pruning 
or rephasing aspect of the Plan? 

SHRI S. N. MISHRA: No, Sir, we have 
indicated to the State Governments certain 
essential conditions. They number about 
seven. It would take a lot of time to give 
them. But broadly speaking, I may state that 
they have been asked to go slow on schemes 
which involve foreign exchange; to give 
priority to schemes which contribute to 
greater agricultural production and which also 
lead to the utilisation of the capacities created 
by irrigation projects. It has also been 
suggested to them on the basis of the 
suggestion made in the Standing Committee 
of the National Development Council that the 
order of the outlay for 1958-59 should be of 
the same level as for 1957-58. 

SHRI A. V. KUNHAMBU: May I know, Sir, 
if the Planning Commission for the 
Government of India suggested to the State 
Governments the possibility of giving 
emphasis on any particular aspect like food 
production or resettlement of landless 
labourers—in formulating their proposals? 

SHRI S. N. MISHRA: No such indication for 
the landless has been given, particularly in 
this context, but probably the hon. Member 
has in his mind the suggestion made in the 
Standing Committee of the National 
Development Council. In this particular 
context, however we have not laid any 
specific condition. 

SHRI A. V. KUNHAMBU: May I know, Sir, 
whether the State Governments have given 
any indication regarding foreign exchange 
availability in the State sector of the Plan? 

SHRI S. N. MISHRA: All those things will be 
considered during the course of the 
discussion that we are 
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going to have with the State Governments. 

DEVELOPMENT OF INDUSTRIES IN JAMMU 
AND KASHMIR STATE UNDER THE SECOND 

FIVE YEAR PLAN 

*289. MOULANA M. FARUQI: Will the 
Minister of COMMERCE AND INDUSTRY be 
pleased to state: 

(a) the amount of money spent in Jammu 
and Kashmir State on the execution of the 
schemes for developing the State's industries 
under the Second Five Year Plan in the year 
1956-57 and so far in  1957-58; and 

(b) how many medium and small industries 
have been set up there under these schemes? 

THE MINISTER OF INDUSTRY (SHRI 
MANUBHAI SHAH): (a) and (b). The Second 
Five Year Plan of Jammu and Kashmir State 
provides for an amount of Rs. 341 lakhs for 
the development of Industries in the State. 
Out of this Rs. 54 lakhs are provided for the 
development of the following large and 
medium scale industries: 

(i)  Government Woollen Mill 
(ii)   Silk Weaving Plant 
( i i i )    State   Finance  Corporation 
(iv) Drug Manufacture 
(v)   Cement. 

So far Rs. 2' 15 lakhs have been spent on 
these schemes. The details of these schemes 
are now under examination. 

For the development of Village and Small 
Scale Industries, the following grants and 
loans have been made to the State: 

 


